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Pitferage of Seven Crores Worth of
Foodgrains from the Godown of
Food Corporation of India

#3545. SHRI MOHAMMAD ISMAILL :
Will the Minister of AGRICULTURE be
pleased to state :

{a) whether over Rs. 7 crores worth of
foodgrains had been pilferred from the
storage godown of Food Corporation of
india's branch in Bibar ; and

(b) the action taken against those
responsibie for this ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) { (1) and (b).
No, Sir. The extent of losws, reported by
Food Corporstion of India, on sccount of
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theft/pilferage at its dopots all over India
including Bihar from 1965 to March 1971
has hoen valued at Rs. 13 lakhs approxi-
mately.

The Food Corporation of India is
taking appropriate measures including legal
and disciplinary proceedings agamnst the
defaviting employees, besides other
preventing  measures Itke raising  of
compound walls for the godowns where
necessary, increasing watch and ward points,
posting of the Ceniral Industrial Security
Foroes at Vulnerable depots, and other
necessary administrative measures,
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SHRI ANNASAHEB P. SHINDE:
thought I was clear enough in my reply.
The news item which appeared in the press
was that the FCI has lost to the tune of
Rs, 7 crores due to pilferage, theft ofc. in
Bihar. I satd that from 1965 up to March,
1971, Rs, 13 lakhs wotth of foodgrains have
beon lost ali over the cpuntry, inchuding

Bitwr. Obvicuily tht flem s ot
ootrect,



17 Oral Answers

St ShERT CEATER AT gAY WATH
ag @ o o fagre F Oy & a@emar §
A T a3 & Sifat g FRaRea ¥
Tt ¥ gmafos gat & g€ & @ am
M I oY qrErg aawrgy v fead e

LA O LU G B O £
A1 AT FHAE qF A% 7y g ?

qeaw WA - A & fagR &
ar? ¥ Sfers F3997 97 |

ot wleAr gEEW . €EIR gumm
gl & a1t § oo far §, sEifed
5y war Fenr § f6 gt owEl 9T W
it g &, wA F A F o oA
8, & wigw & @ qawy ?

SHRI ANNASAHIB P, SHINDE : There
is no intention to conceal anything. 1f the
hon. Member has any information, [ will be
interested.  Afier all, this is a public sector
organisation. As 1 said, we refer every
case to the police for investigation. 1 would
be glad if the hon. Member can pass on any
information.

Scheme for Employment to People of
Border Areas rendered jobless
due 10 East Bengal conflict

*546. SHRI B, K. DASCHOWDHURY:
Will the Minister of LABOUR AND
REHABILITATION be pleased to astate
whether the Central Goverament have any
scheme to give jobs to the people of border
areas such as West Bengal, Assam and
Tripura who have become jobless due to
recont East Bengal conflict ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI.
LITATION (SHRI BALGOVIND VERMA);
There is no such scheme at present,

SHRI B. K, DASCHOWDHURY : Is
the how, Minfster aware st Imvnln; to
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frequent firings across the border by the
Pakistani army, many people from the
border areas have left their hearths and
homes and properties end have become
financiaily bankrupt ? 1n view of that, may
1 know whether the Government have taken
any steps to give some financial relief fo
these poor people ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K,
KHADILKAR) : We are certainly providing
those who have come as refugees with daily
rations and giving them shelier, but the
question concerns employment, For that
there is no scheme at present because we
except th: refugees to go back to their
hearths and homes.

SHRi B. K. DASCHOWDHRY: The hon,
Minister has not understood my question,
I was not referring to Bangla Desh réfugeds.
1 was referring to our own people from the
border areas who have left their hearths
and homes because of firing by the Pakis-
tani army across the border. Has the
Govenment any scheme for them ?

SHRI R. K. KHADILKAR : Wherever
such incidents have occurred in the border
areas, they have taken shelter in near about
areas. No scheme has been considered
for their employment. Where any parti-
cular cases are brought to notice, switable
local action is being taken,

SHR! B. K. DASCHOWDHURY : The
decision taken up till now by the Govern-
ment is only to give relief the Bangal Desh
refugees, § would like to know why no
such decision has been taken in regard to
our own people in the border areas who
have suffered as a result of the recent
political wupheaval in Bangla Desh, why
these poor people have not been given in
help by the Government, Further there is
scarcity of land in West Bongal. Thousands
of temporary camps have been put up for
the Bangla Desh refugees mostly on
agricuitural Jand, and the people from whom
these lands have heen taken away. have
become bankrupt. 1 would like' to know
from the Minister whether there is any
schems to provide thess people whose lands
bave boen taken over with auy compensa-
tion,





